
IN THE HONBLE COURT OF NATIONAL GREEN TRIBUNAL PRINCIPAL

Subject :

Sir,

BENCH, NEW DELHI,

M.A, NO.

In

Original Application No. 202/2023

Gaurav Sharma

113/2023

In the matter of:

Versus

Govt. of NCT of Delhi & Ors.

Applicant

Respondent

Regarding action taken in terms of above said matter.

It is submitted that the applicant has filed the present application,
stating that a large number of hawkers, shopkeepers and vehicles are
obstructing the emergency movement of ambulances around AIIMS and
causing pollution. As per the petition, pavements are encroached upon by
shopkeepers and hawkers, and there is no green belt to absorb dust and
carbon dioxide. In this regard, the Hon'ble NGT was satisfied that the matter
needs consideration, and hence, a committee was constituted to properly
address the issue.

Furthermore, it was observed that the encroachment may relate to

the local Police and therefore, an Action Taken Report was sought. In view of

the aforementioned façts, it is pertinent to mention here that the local Police
have always taken measures to prevent encroachment. On several occasions,
in collaboration with MCD and SDM South, encroachment removal programs
were conducted. On 06.02.2023, an encroachment removal program was

conducted with SDM South and all illegal vendors, hawkers, etc., were

removed, and prohibition of re-encroachment was ensured. Further, on

08.02.2023, checking was conducted by local Police along with MCD, and
further removal of encroachment was conducted near AlIMS, on Aurobindo
Marg. Later, on 27.02.2023, an encroachment removal program was again
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Conducted with MOCD staff near AIIMS Aurobindo Marg area, and essential
Steps were taken. On 16.03.2023, an encroachment removal program was
again conducted with MCD. The encroachment Was removed, and re
encroachment was prohibited, and proper action was taken. Furthermore, on
19.04.2023, 17.05.2023, 06.07.2023., 07.07.2023, 12.07.2023, 13.08.2023,
and 18.08.2023, joint encroachment removal programs were conducted with
MCD, and appropriate action was taken by MCD.

Action against encroachment has been taken by local police and
the following FIRs & GDs have been registered at PS Hauz Khas:

SINo.

1. 151/23
2.
3.
4.
5.
6.
7.
8.
9.

FIR/GD
No.

13.
14.

163/23
181/23
189/23

17.

207/23
225/23

10. 106A

107A

11. 87A

20.

99A

12. 81A

51A

72A

15. 122A
52A

16. 81A
88A

18. 94A
19. 67A

59A
21. 100A
22. 100A
23. 64A
24. 90A

25. 96A
26. 41A
27. 121A

28. 110A
29. 112A
30. 58A
31. 54A

Date

22.04.2023
29.04.2023
15.05.2023
18.05.2023
03.06.2023
17.06.2023
15.09.2023
07.10.2023
15.10.2023
18.10.2023
19.10.2023
20.10.2023
21.10.2023
27.10.2023
30.10.2023
31.10.2023
01.11.2023
08.11.2023
13.1 2023
02.12\2023
20.12.2023
21.12:2023
17.01.2024
21.02.2024
21.02.2024
04.04.2024
04.04.2024
05.04.2024
09.04.2024
17.04.2024
17.04.2024

U/S

283 IPC
283 IPC
283 IPC
283 IPC
283 IPC
283 IPC
107/151 Cr.PC
66.1(B) DP Act.
66.1(B) DP Act.
107/151Cr.PC

66.1(B) DP Act.
66 DP Act.
66.1(B) DP Act.
107/151Cr.PC

66.1(B) DP Act.
66 DP Act.
66 DP Act.
66.1(B) DP Act.
66.1(B) DP Act.
66.1(B) DP Act.
66.1(B) DPAct.

66.1(B) DP Act.
107/151 Cr.PC
66.1(B) DP Act.
107/151 Cr.PC
66.1(B) DP Act.
107/151Cr.PC

107/151 Cr.PC
107/ 151Cr.PC
107/ 151Cr.PC

66.1(B) DP Act.

Police Station

Hauz Khas
Hauz Khas
Hauz Khas
Hauz Khas
Hauz Khas
Hauz Khas
Hauz Khas
Hauz Khas
Hauz Khas
Hauz Khas
Hauz Khas
Hauz Khas
Hauz Khas
Hauz Khas
Hauz Khas
Hauz Khas
Hauz Khas
Hauz Khas
Hauz Khas
Hauz Khas
Hauz Khas
Hauz Khas
Hauz Khas
Hauz Khas
Hauz Khas
Hauz Khas

Hauz Khas

Hauz Khas
Hauz Khas
Hauz Khas
Hauz Khas
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Morcover, vide Order No. 4041-4064/SO/DCP/SD
O3.04.2024, all SHOs/South District were directcd to clcar cncroachmcnts
Tom public spaccs, rOAds, footpaths, and other propertics. Furthcrrnorc, all

SHOs were dircctcd to promptly nddress ay violations to ensurc public spaces

remain accessible and safe.

datcd

Furthermore, ACP/Hauz Khas and SHO/Hauz Khas were directed

to elimninate all illegal vendors, hawkcrs, and any other cncroachers from the
arca adjacent to AlIMS hospital via Order No. 5278-81/S0/DCP/SD dated

O7.05.2024. Additionally, an advisory was issued to all ACsP and SHOs vide

No. 5307-34/SO/DCP/SD dated 07.05.2024 to prevent re-encroachrnent on

public spaces and to establish dedicated teams in their respective

subdivisions/police stations to maintain vigilance and take proactive measures
to prevent unauthorized encroachments on public spaces. Consequently,

repeated directions have been issued to al1 SHOs to remove encroachmnents and
to maintain strict vigilance against re-encroachments.

In light of the aforementioned facts, it is submitted that timely

actions have been taken to address illegal encroachments in collaboration with
MCD. Additionally, all necessary measures have been implemented to prevent
any re-encroachments. Encroachment removal programs are being conducted
approximately twice a week to address this issue. Whenever any agency seeks
assistance from the local police for anti-encroachment drives, necessary
support is being provided.

Therefore, it is submitted that timely and necessary actions have
been taken regarding the issue of encroachment and these efforts will continue
in the future.Effective and timely compliance with orders shallbe ensured.

No.194

Copies of all relevant documents are annexed herewith.

Submitted please.

(ANKIT CHAUHAN) IPS
DY. COMMISSIONER OF POLICE
SOUTH DISTRICT, NEW DELHI

NGT Cell/South District, dated New Delhi, the t /o5 /2024.
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1.District (a): SOUt (DELHI) P.S.(): HAUZ KHAS

2. Act(s)\ato:
- IPC 1860

3. Occurrence of Offence (3yTY h ):
(a Day(f): SATURDAY

TimePeriod (HA

4. Type of Information (T HT

5. Place of OcCurrence (aTEAT ):

(b Information received at P.S.(rAT EÍ qI rH G$(c)General Diary Reference (HIAUT

6. Complainant

FIRST INFORMATION REPORT
(Under Section 154 Cr.P.C.)

Written

(b Date/Year of Birth (sjH ffar

(a) Direction and Distance from P.S (T t st(b) Address(ua): ,afa- HJf aeUrgfAr ,METRO ÎZ A. 2 AlIMS, É fofi

(c) Passport No.(uu) ):

(d Occupation

informant (farhr4TGTtÍ/HUATHTÍ ):

(c) In case. Outside the limit of the Police Station (ufz AItT aTRr):Name of P.S(AI HI TIH):

Date From(fi ): 22/04/2023 Date To(fi To):
Time From (44 a): 18:00 hrs Time To (HH4 T):

Date(fa): 22/04/2023 Time
Entry No.(ufafe 074A

POLICE OFFICER

Section(s) (uru():

283

15/07/ 1972

Year(at): 2023

(a Name(4*): Asst. SI (Assstant Sub-Inspector) BRAHMA NAND „PIS No.28931973 ,Belt No.l681/SD

Sl.No. (H.1.) PropertyType(Description)

NORTH-EAST, 2 Km(s)

FIR No(a.q.t.d):o151

District(fR):

10Totalvalue of Digperty stolen (a z HEqtà 1 hd

Date of Issue (GTt o â fafa

Nationality (ugtua):

(e Address(ua): PS HAUZ KHAS, HAUZ KHAS,SOUTH, DELHI, INDIA, 8750878555.

9. Particulars of the properties stolen/involved (attach separate sheet if necessary):

Date/Time

11inguest Repott iUD. Case No.,if any (HF HHftgT frut|q.wHTU T., gf n

INDIA

Date : 22/04/2023

22/04/2023
18:00 hrs

7. Details of Known/Suspect/Unknown accused with full particulars(attach separate sheet if necessary)(aIT/HCTa /4A1d

8. Reason for delay in reporting by the conplainant/informant (1aHat / TTHf TTfréhrt TTU):
NO DE AY

18:55 hrs
22/04/2023 18:57

Beat No(itz t):09

Place of Issue (GTi a aI

Est. Value(Rs.)(4eU (F))

302



District S0UTH (DE
P.S: HAUZ KIIAS

l2 FI.R. Contents (attach separate sheet, if reguired) (ug4 YII utt r):

() Registered the case and took up the

No(u): 28931/;

HTT uT, Duty officer Žary roft Aàc B yAHT À fas y AS| Hu FHT HCYty No. 1115/SD
Al CH 22/04/2023 ht gl51 ITET AUMS ÀGE HHU ha 6.00 PM AlIMS zeicA 3TTd-ci TT

Year:

Gupta S/oDinesh Gupta R/o C-330 Fourth Floor, Nanak Chand Basti, Kotla Mubarakpur N.

(ii) Directed (Nne of the I.0.)(oria afast a TH BRAHMA NAND

(iiiRefused investigation due to(uiT

3Rtd-ct A hcUTr fur gt te . 2 AlIMS TS fooft, Aft dar - 22/04/23 at 18:45

SD English (Brahma Nand) ASI Brahma Nand No. 1681/SD PS aATH ett Dt. 22/04/23,

HrAT qti H dG eft yr FIR NO. 151/2023 U/S 283 IPC 51 CCTNS COMPUTER À t
REGISTER GTh, 31Hd g g Hy COMPUTERIZED FIR COPY acM HC PRADEEP 1115/SD

(iv) Transíerred to P.S(name)(TI):

2023

13 Action TakenSince the above information reveals commission of offence(s) u/s as mentioned at Item No. 2:

R.O.A.C.(411,.11.t1.):

FIR No:

on point of jurisdiction (3ht aTHT hTU ZETA)

14Signature / Thunb impression

0151

of the Compiainant / informant:

15 Date and lioe of despatch to the court:

Date:

F.LR read over to the complainant/informant,admitted to be correctly recorded and a copy given to the

22/04/2023

District(fAan):

Rank (4):
ASST. SI (ASSISTANT SUB-INSPECTOR)

totake up the investigation (h ia AT4 yrH fo
H uiT4T) OR

OR ( h1UI ShT OI )

Signature of Officer

Name(IH):CHANDER PARKASH

Rank (c): SI (SUB-INSPECTOR)

No.(H.): 28862643

RT AT

OR ()
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1.District (tà) S|DILH)) P.S.(): HAUZ KHAS

2. Act(s\at

3. Occurrence ot Otfenco (3IUTT it ):

(a Day(t): SATURDAY

Time Period (13

(b Information received at P.S.(TT
(c)General Diary Retcrence (HHUI

4. Type of iniomaion(T HT

S. Place of 0ccurrence (cIENA ):

(b Date/ Year of Birth (PA fafa

(c) Passport Nu.("1Nql #):

FIRST INFORMATION REPORT
(Under Section 154 Cr.P.C.)

(d Occupation

Written

(a) Direction nd Distance from P.S (THT t sr
(b) Address(): ARVINDO MARG AIIMS TO S.J. HOSPITAL ,yfG Af

6. Complainant intormant (fGhTIIHI/ qaAh ):

SACHIN

DateFrom(fis ): 29/04/2023
Time From (H t): 17:30 hrs
ET HIGT 9TH 7S

POLICE OFFICER

Section(s) (uru()):

283

(c) In case, Out side the limit of the Police Station (ufz THI HT aIa ):

Name o! PS131 TA):

S/0) SATYADEV

03/05/1985

Year(af): 2023

(a Nane(1): t (Head Constable) RAJESH KUMAR „PISNo.28070081,Belt No. 1912/SD

Date(fe): 29/04/2023
Entry No.(ufàfe

NORTH,l.5 Km(s)

Sl.No. (».4.) Property Type(Description)

FIR No(#.{.rt.):0163

(e Address(ull): PS HAUZ KHAS, HAUZ KHAS, SOUTH, DELHI, 9968742458,

Date of Issue (Tt â fafa

Date To(fri# T):
Time To (H44 ):

Time

085A Date/Time

District(fr):

10 Total value of property stolen (a)) rufa n1 pa

Nationality (uga):

(R/O) ti NO I53A, GUJJAR DAIRY, GAUTAM NAGAR, ANDREWSGANJ, SOUTH, DELHI, INDIA

9. Particulars ut ihe properties stolen/involved (attach separate sheet if necessary):

INDIA

7. Details of khown.Suspect/ Unknown accused with full particulars(attach separate sheet if necessary)(T/ HTa /4TT

11 inquest Report U.D. Case No., if any (HF HHÌT Tutt /.3t.uhU 7., Td hl

Date:29/04/2023

29/04/2023
17:30 hrs

8. Reason for delay in reporting by the complainant/informant (fRrhTUGHaf /qTHTÍ EIT rut â TrU):
NO DELAY

17:50 hrs

29/042023 18:05

Beat No(ie i):09

Place of Issue (Tt à T

Est. Value(Rs.)(4PT (7 ))
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District SOUTH LH

H

P.S: HAUZ KIAS

12 F.l.R. Contents (attàch separate sheet, if reguired) (uN YITT uT TZ):
Duty officer r rrro Aàza gH yEH I HC H BHRTI HC HT No. 1115/SD

Ceh 29/0412023 itFtaTET AIMS st à HU at 5:3OPM AlIMS Hospital rta HTT

AlIMS to SJ. Hospitalgfr pf gà gShop No. 4 À u1 AITATT CoUnter Lagakar g h arzt

Tnl H Ui YBAISSachin S/oSatyadev, R)o H No. 153A Gujjar Dairy, Gautam Nagar,
AndreWsgany South Delhi-110049, Age-27 vrs. HGH EotI H HC Ygt t h aT GhH H

Phone ZH)- h Photofà t ytzSl UT T3rH HIHT aH SH u/s 283 IPC 5T ThT T H

()Registered the case and took up the

No(1): 2S0 0081

Year: 2023

29/04 /23 & Time 5.30PM, HIHT FAT 3rarct rÍ AlIMS to S.J. Hospital yfTG HIf, GG Ait
TFr HHu atat5- 29/04/2023 at 17:50 SD English HC Rajesh kr. No. 1912/SD PS Hauz Khas
Dt. 29/04/23, far yfate Ì (a A f tenft qr FIR No. 163/2023 U/S 283 IPC 5I CCTNS
COMPUTER Oprt. gRICOMPUTER À REGISTER 5TE, FHA g a HT COMPUTERIZED FIR COPY
HC PRADEEP NO 1115/SD gRI HCRAJESH NO 1912/SD à ura fTes TE TT HTcaI T

13 Action Takensince the above information reveals commission of offence(s) u/s as mentioned at Item No. 2:

(i)Directed (Name of the 1.0.)(si 3rtaeTt a RAJESH KUMAR

(iiiRefused investigation due to(iT

(iv)Transterred to P.S(name) (ATA):

R.O.A.C.(31.3.)):

FIR No: 0163

on point of jurisdiction (a taar hTU Siafa)

14 Signature / Thunb Impression
of the Complainant / Informant:

15 Date and Time ol despatch to the court:

Date: 29/04/2023

Fl.R read over to the complainant/ informant,admitted to be correctly recorded and a copy given tothe

2

District(M):

to take up the investigation ( iT 3y yr aà ã fa P fu TuT ) OR

OR ( 5TUT ŽHTT for )

Signature of Officer

Rank (V):

HC (HEAD CONSTABLE)

Name(TA):CHANDER PARKASH

28862643
Rank (c): SI (SUB-INSPECTOR)

No.(H.):

OR (4)
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1.District (1àa1): SOUTR(DELHI) P.S.(NT): HAUZ KHAS Year(au): 2023

2. Act(s)(t)n:

3. Occurrence of Offence (3JUIU g):
(a Day(f):

Time Period (HNU

MONDAY

(b Information received at P.S.(T-T
(c) General Diay Reference (TAIHII

4. Type of Information (4aT HT

5. Place of Ocurrence (uEa ):

FIRST INFORMATION REPORT
(Under Section 154 Cr.P.C.)

Written

(a) Direction and Distance from P.S (2rT t i

(c) Passport No.(urHuÉ ):

(d Occupatior

Date From(i ): 15/05/2023
Time From (4H t): 18:30 hrs
B YITI VTH ES

Section(s) (TI(Ö):

(b) Address(u): Mía-ctTf ,Fut AIMS GATE NO. 1 ot

6. Complainant Iniormant (fhrAHT/YaATHAÍ ):

283

NO DELAY

(c) In case, Qtside the limit of the Police Station (gf uI A It ):

Name oi F.S{ HI HI TA):

15/07/1972

POLICE OFFICER

(a Name(): AssI. SI(Assistant Sub-Inspector) BRAHMA NAND ,PIS No.28931973 ,Belt No.1681/SD

(b Date/Year of Birth (-H fafa

Date(f&j): 15/05/2023
Entry No. (ufafe 099A Date/Time

Sl.No. (#.1.) Property Type(Description)

FIR No(u.ft.d.):0181

NORTH-WEST,3.5 Km(S)

Date To(fia ges):

Time To (HH ):

Time

Date of Issue (rt à fafa

District():

(e Addres s(t:i1): PS HAUZ KHAS,HAUZ KHAS, SOUTH, DELHI, INDIA, 8750878555,

10Total value of property stolen (altì z qà HI p

Nationality (nu):

9. Particulars ot ihe properties stolen/involved (attach separate sheet if necessary):

1

11 nquest Report u.D. Case No., if any (ney eftgI fud /4-Ì.uU A.,ufz as

INDIA

7. Details of Known/Suspect/Unknown accused with full particulars(attach separate sheet if necessary)(TA/ #fera /4ATT

Date : 15/05/2023

8. Reason for deiay in reporting by the complainant/informant (frHTATATf / qrTTaf ET fruté t UÀA ANU):

15/05/2023
18:40 hrs

19:20 hrs

15/05/2023 19:36

Beat No(te i): 09

Place of Issue (TÌ HÀ i

Est. Value(Rs.)(Hou (F )
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T|:1ASo| ) ñIVIf)
ar u:- 15/0523 at 6.30 PM II I

F e AIMS Gate 0, 1) ag u) rl 15/05/23 at 07:36 PM SD

English ASi Bamananda no- 681/SD PS g fdt DL, 15/05/23 t 4i grhT fe FIR NO.

181/20 3 0S283 PC CCINS COMPUTER Î af REGISTER KTAI, JA ta A ut
COMPURIZD IR COPY IC Pradeep No. |15/SD d zRI 3r2er SHO UIgA ATn it ryeT

13Aion Lak r the bove nloaion eveals commlssion of offence(S) u/$ as rnentioned at Item No. 2:

(iReoiseed the tas nd 0ok up he

()Dircted (N.me of the 1.0.)(u 3)ar SI BRAHMA NAND

(ii Refused uvetiaation duc to(i

(iv) Tusfened to P,S(name)(211-):

on point of jutisdiction (il 1t i 5rUI Etaku)

POA.C.(HR, 4l,1):

14 5inature hanb

L.Read oves (o thecomplainant/informant,admittcd to be correctly recorded and a copy given to the

of the Cumpiainanl
mpression
Infornlant:

15 D:te and Time ot despatch to the court:

District(faa):

ASST, SI(ASSISTANT SUB-INSPECTOR)

to take up the investigation ( uty srgi yra ii fag frz fu rI) OR

OR(; ro GsT faruT )

Rank ():

Signature of Officer

16/617i73

Name(tH):CHANDER PARKASH

Rank (G): SI (SUB-INSPECTOR)

No.(#.): 28862643

OR (T)
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1.District (i) šOUHHOH) P.S.(u1): HAUZ KHAS Year(arf): 2023

2. Act(s)(31 )

IPC11

3. Occurrence oÍ Offence(TT t gT):
(a Day(f0: iHURSDAY

Time Period 7134

4. Type of nfoniation (UT h1

5. Place of csene (7ZAFAA ):

(b Informaton receved at P.S.(UTI R YaTT VIH F$

(c)Gener Diary Reterence (lHA

FIRST INFORMATION REPORT
(Under Section 154Cr.P.C.)

(a) Dir:Ction and Distance from P.S (THT

Nanie ot P.S(I|| HI HIH):

Written

Date From(fi ): 18/05/2023

Time From (HHg a): 15:00 hrs

(O Passport N0.(TiTUT i):

(b)Adiressíua: .3fa-c Hrf ,Frr AlIMS A ie. 1

(d Occupation

Section(s)(uTU(Ý)):

283

6. Complainant informant (frHTJIHÍ /qTAf ):

NOT KNOWN

t 3r

(c) In case, Outside the limit of the Police Station (fz urHI ftr aIR):

15/07/1972

FIR No(M.qfr.d.):0189

Sl.No. (h.1,) Property Type(Description)

Date(f-s): 18/05/2023
Entry No.(ufafe

NORTH,1.5 Km(s)

(a Name): As». S! (Assistant Sub-Inspector) BRAHMA NAND „PIS No.28931973 ,Belt No.1681/SD

(b Date/Year of Birth (of- fafa

Date To(fi a):

Time To (HH4 TE):

Time

080A Date/Time

Date of Issue (rt â faf

District(fe):

10Total valuc ot property stolen (i) 8 4mtH 5 HA

Nationality (ugtua):

(e Address(utI): FS HAUZ KHAS, HAUZKHAS, SOUTH, DELHI, INDIA, 8750878555.

INDIA

9. Particulars of the properties stolen/involved (attach separate sheet if necessary):

Date : 18/05/2023

11lnquest ep0rt ; W), Case No., if any (yc wgr ut / .dì.yehu ., ul h

18/05/2023
15:00 hrs

7. Details of Known/Suspect/ Unknown accused with full particulars(attach separate sheet if necessary)(Td/ fa 34AIT

16:45 hrs
18/05/2023 16:51

Beat No(ftz +.): 09

8. Feason tor detay an reporting bythe complainant/informant (rhrATHTÍ / HTHAÍ
g ru har):

NO DEL/

Place of Issue (GTÌ 5I

Est. Value(Rs.)(HP4 (¢ )
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Disttlct SOt

1211.R. Conets (altdh separate sheet, If regulre)(uVt 4i1 m 1):

PNM, Til
H1aTjt uld
REGISTER
SIHO HTF

2A- la f fr AlIMS à tza. ] fadt, ag rarrft rzr18/5/23 at 16:45,

li g l dgl uz FIR NO, 189/2023 U/S 283 IPC 1 CCTNS COMPUTER

h, }

i

()Regisiered the case and took up the

13 Action Teneo the above intormation reveals commission of offence(s) u/s as mentioned at ltem No. 2:

(ii)Direcied (Name of the I.0.)(ia 3fagart I T BRAHMA NAND

No(i.,: 8931 973

u a yla COMPUTERIZED FIR COPY HC Pradeep No. 1115/SD ZT aj ATZA1

AATE fa ASIBrahma Nand No. 1681/SD yrH ÌGAT T

(iii Refused investiuation due to(IT

(iv) Transierred to P.S(name)(aF):

14 Giqnatute

on poni of jurisdiction (t afesTr 5T(UT ZATfta)

itutt npression

of the Colaant nformant:

to take up the investigation (š iT Tg rH

FJLR read over to the complainant/informant,admitted to be correctly recorded and a copy given to the

15 )ate and Tine of despatch tothe court:

District(fa):

Date: 16/05/2023

Rank ():

ASST. SI(ASSISTANT SUB-INSPECTOR)

foy a 4I TT) OR

OR ( TU S5I fhuT u)

Signature of Officer

Name():CHANDER

arit

PARKASH

Rank (uc): SI (SUB-INSPECTOR)

No.(.): 28862643

I

OR (u)
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2. Act(s)(fafH ):

1.District (ar): SOUTH (DELHI) P.S.(THI): HAUZ KHAS

IPC 1860

3. Occurrence of Offence (3yTu hì T):
(a Day(f): SATURDAY

Time Period (H4Y

4. Type of Information (aI I
5. Place of Occurrence (AA ):

(b Information received at P.S.(TAI Tg uI IH ES
(c)General Diary Reference (THET

(a) Directionand Distance from P.S (ATAT

FIRST INFORMATION REPORT
(Under Section 154 Cr.P.C)

Written

(c)Passport No.(TGE ):

(urT 154 ¿s ufehT HfžTI gT )

(d Occupation

Date From(fis ): 03/06/2023
Time From (H4 ): 16:30 hrs

6. Complainant / Informant (farsTUAHTÍ qTAHaf ):

Section(s)(uru():

283

POLICE OFFICER

NO DELAY

(b)Address(4a): ,fa-ci HrÍ AlIMS HOSPITAL, GATE NO.1

03/05/1985

(c) In case, Outside the limit of the Police Station (uf aAI ÍtHT TgT Ž ):

Name of P.S(TTT I TTH):

Year(a): 2023

r

Sl.No. (.H.) Property Type(Description)

(a Name(TH):HC (Head Constable) RAJESH KUMAR „PIS No.28070081 ,Belt No. 1912/SD

(b Date/ Year of Birth (4H afa

Date(fein): 03/06/2023
Entry No.(ufaf 081A

NORTH-WEST, 3 Km(s)

FIR No(1.q.r.d):0207

(e Address(va): PS HAUZ KHAS, HAUZ KHAS, SOUTH,DELHI, 99687424 58,

Date To(fi TH):

Time To (HH4 T):

Time

Date of Issue (Tt hà â fafa

10Total value of property stolen (att as HAqt T ped

District(fA):

Nationality (ugtua):

1

Date/Time

9. Particulars of the properties stolen/involved (attach separate sheet if necessary):

INDIA

7. Detailsof Known/Suspect/ Unknown accused with full particulars (attach separate sheet if necessary)(TT/ fu /IAIT

11inquest Report /U.D. Case No., if any (HY tgT frutt /y.st.yhU ., af ht

Date : 03/06/2023

8. Reason for delay in reporting by the complainant/informant (frorATHaf / qaTaaf zT fut t À Hr):

03/06/2023
16:30 hrs

19:20 hrs

03/06/2023 19:27

Beat No(fta t): 09

Place of Issue (TT H I

Est. Value(Rs.)(He (F ))
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District SOUTH (DELH)
P.S: HAUZ KHAS

12 F.I.R. Contents (attach separate sheet, if required)(u YTAI qtE q):A1HlH , Duty officer PS Hauz Khas N. Delhiàca s YEHT feh HC HU ZHTŽ HC Pardeep No.II15/SD 33:G ic 03/06/23 3cteiT TTt AMS Hospital ìgz à HHU htta 4.30 PM AIMSHospital 3ta-ct 4f Near AlIMS Gate No. 1 out ur Yzà E gIfef i t HTA TeT 4T

alt T ZHCHT faRT qr H yaI atz UBAIBAnkit Chander Gupta S/o Durga Prasad GuptaR/o Gali No. 3 Surya Vihar part-3 Sehatpur Sec-91 Faridabad (HR) Age-30 years HTGH T

OFFICERS h fert it IBY HC /DO

H4 HC (eh Eur Hh HCPardeep No. 1115/SD g HncHtZHtart gTYMI TTI

03/06/23 & Time 4/30PM,TI 5T FYT - 3fa-t Hrf AlIMS Hospital Gate NO. 1 Y(ATt TaRHHY a ti 03/06/23 at 19:20 SD English HCRajesh NO, 1912 /SD PS Hauz Khas Dt03/06/23, aagt yieH v5 ft tgrft yr FIR NO. 207 /2023 U/S 283 IPC T CCTNSCOMPUTER G REGISTER Hh 3rHT dy a Hy COMPUTERIZED FIR COPY HC PARDEEP NO.1115/SD TETH T B4HH HHa SHO HTEA HC RAJESH KUMAR NO. 1912 /SD yT HaT y

() Registered the case and took up the

No(i): 28070081

Year: 2023

13 Action TakenSince the above information reveals commission of offence(s) u/s as mentioned at Item No. 2:

(ii)Directed (Name of the 1.0.)(ia aftrt a aI RAJESH KUMAR

(iii Refused investigation due to(iT
(iv)Transferred to P.S(name) (1):

R.O.A.C(T.3.,ft.):

FIR No: 0207

on point of jurisdiction ( gattar HTU ETafa)

14Signature / Thumb lmpression
of the Complainant / Informant:
(fa14TGaf

15 Date and Time of despatch to the court:

to take up the investigation (hi ia At TH À

2

Date: 03/06/2023

District(r):

F.L.R read over to the complainant/ informant,admitted to be correctly recorded and a copy given to the

Rank (4):

Signature of Officer

HC (HEAD CONSTABLE)

foy Ha uI UT)OR

OR (h HT{UT ŠHT fhT T)

Name(TH):TRILOK KUMAR SAINI

Rank (): HC (HEAD CONSTABLE)
No.(4.): 28103208

OR (T)
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2. Act(s)(3faftun):

1.District (fi): SOUTH (DELHI) P.S.(UTH): HAUZ KHAS Year(as): 2023

IPC 1860

3. Occurrence of Offence (34Tu f T):
(a Day(f): SATURDAY

Time Period (HHY

4. Type of Information (4T HI

5. Place of Occurrence (TcHEY):

(b Information received at P.S.(HI Ya HI VIH 3$
(c)General Diary Reference (tTTHeT

FIRST INFORMATION REPORT
(Under Section 154 Cr.P.C.)

(b Date/Year of Birth (H fafar.

(c) Passport No.(UTEu t.):

(urRt 154 t3 ah uftt HZT )

Written

(d Occupation

Date From(fia ): 17/06/2023
Time From (4H ): 15:15 hrs

(a) Direction and Distance from P.S (THI t sàt
(b)Address(va): „AllMS HOSPITAL GATE NO. 1,fart Hf

Section(s) (uTU():

6. Complainant / Informant (ferAiUGGAf/qrGaf ):

283

(c) In case, Outside the limit of the Police Station (uf yrAT fAT TET):

Name of P.S(ATI aT TH): HAUZ KHAS

NO DELAY

POLICE OFFICER

(a Name(Hr): HC (Head Constable) RAJESH KUMAR ,PIS No.28070081 ,Belt No. 1912/SD

Date To(fi H):

Time To (H44 ):

Date(fia): 17/06/2023 Time

Entry No.(ufafe 065A Date/Time

NORTH,2 Km(s)

SLNo. (5.4.) Property Type(Description)

FIR No(u.q.fr.d.):0225

03/05/1985 Nationality (ugrua:
Date of Issue (r fafer

(e Address(ya): PS HAUZ KHAS, HAUZ KHAS, SOUTH, DELHI, INDIA, 9968742458,

District(MansoUTH(DELHI)

10Tota! value of property stolen (at z Hft hT p

9. Particulars of the properties stolen/involved (attach separate sheet if necessary):

11Inguest Report / U.D.Case No., if any (H Hgr frut|q.st.uHUI ., Tf

1

INDIA

7. Details of Known/Sus pect/ Unknown accused with fullparticulars(attach separate sheet if necessary)(TA/ rT /TT

Date: 17/06/2023

8. Reason for delay in reporting by the complainant/informant (farruraf / qTraf grrfruE Ut U):

17/06/2023
15:15 hrs

16:25 hrs

17/06/2023 16:35

Beat No(aie i): 09

Place of Issue (TÌ H H

Est. Value(Rs.)(4P (F )
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District 5OUTII OEL) P.S:

12 F.I.R.Contents (attach separate sheet, If required)(umn y i12 ne):

OFFICERS

IIAVZKtAS

T Duty officer Ps Hauz Khas N. Delhifda gu wu t fM r
1115/SD 3 t 17/06/23 ) garay AlIMSHospital thgg
Hospital 3rtart ní Near AlIMS Gate No, 1 Metro Gate No. f

No(d.): 28070081

artrt iBY ASI /DO

() Registered the case and took up the

(ii)Directed (Name of the I.0.)(«tg afaarY z5 H RAJESH KUMAR

Yoar:

Durga Prasad Gupta, H No. 2044, Vill-Pillanjl, Kotla Mubarakpur, Lodhi Road New Delhi Age

(iiiRefused investigation due to(tr r

H - 17/06/23 at 3:15PM, ITYA- AlIMS Hospital Gate NO. 1 3rfa- rf g i ft
Te15a HA 17/06/23 at 16:25 SD English HC Rajesh NO. 1912 /SDPS Hauz Khas Dt
17/06/23, 2Tdart gfou q5 dg ternit e FIR NÓ. 225/2023 U/S 283 IPC G1 CCTNS
COMPUTER A REGISTERRh 3rHA dA a Hy COMPUTERIZED FIR COPY HC PARDEEP NO.
1115/SD HTEH Àar ga gIa SHOUIGA HC RAJESH KUMAR NO. 1912/SD TH Gt TU

(iv) Transferred to P.S(name)(TTA):

R.O.A.C(3T.at,,dt.):

I22

13Action TakenSince the above information reveals commission of offence(s) u/s as mentioned at Item No.2:

onpoint of jurisdiction (it arfàr i rU Eutafa)

14 Signature / Thumb Impression
of the Complainant / Informant:

15 Date and Time of despatch to the court:

HC IU grnt HC Pardeep No.

Tr

District(fran:

Signature of Officer

Date: 17/6612623

(thu 3.15PM AIIMS

Name(tIH):SUNEEL

gàat Metro Gate No.

FJR read over to the complainant/informantadmitted to be correctly recorded and a copy given to the

Rank (C,

to take up the investigation (i wty arg? ug aa fir fza fzur raI ) OR

OR (% TUT rr farut U)

HC (HEAD CONSTABLE)

OR (u)

Rank (uG): ASST. SI(ASSISTANT SUB-INSPECTOR)

No.(u.): 28881122
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Disuict SOLL(DELII)

Date

Enty NMade or:
OfMicer

15/09/2023

Rank /Name / PIS No. of Police

Act &

Section

GENERAL DIARY

SUB ISPICOR /SALMAN AIMED/ 161901T7

Sr.No Act

GD IVpe{s} Arival, Infomation Preventive Action

P.S./Section:HAUZ. KHAS

G) Bief

lime:

G) Srbject. Arrival, Information, onc accsucd nanmely Lalit Gupta

OF

down in Provcnlivo AcLion,Bandi

I'ROCEDURE, 1973

Arested u/s 10r/151CrPC

20:26:46

CRIMINAL
Section
107/151

http://cas.cctns.gov.in:8080/cctns

Arrest/Apprehension/Bound

GD No. 0107A

ifu ciid htI BolI 3H iR yR È -ri 15/o9/203
2869/SDvtt F:mergency Duty PCR Cal DD No. 73A

-il i u) e BRIE YUfh (1) Lalit Gupta S/o Dineslh Gupta R/o House No.

C 330, Nanak Chand Basti, Kotla Mubarakpur, New Delhi, age-36 years Ì E4

T SI1 gRIE HC Amit No.

PCR Call attend rrto EIR

2869/SiD hi Enmergency Duty PCR Call DD No. 73A call attend
AIIMS ospilalGate No. 1 2 t) d I z, rrf AIIMS Gato No 1 qrH BTÊÌ

ils sh eil, 1iRI l< 41 SI 8RE HC Amit AIIMS Gate No 1 d yrrr g eiturer

t ETI

t

btieo {1) I auGupta S/o DineslGupla R/o liouse No. C-330, Nanak Chand Basti,
Kotla Mibarakpur, Now Dclhi,age-36 years "1 aIIv) BUh 1RH H1 SIFRTE

qrH

PRIVHNVE ACT1ON > IQa eal 3 uft (1) Lalit Gupta Sfo Dinesh Gupta R/o
lHoilse N, C 330, Nanak Cihand Basti, Kotla Mubarakpur, New Delhi, age-36

E

Bit à tint et fotElI SiIO WSA Sr. OMmcors Discuss het areRrt (1) Lalit Gupta

S/o DDesh Gupla R/o Ilousc No. C-330, Nanak Chand Basti, Kotla Mubarakpur,

Now bchi age 36 ycars fdiih u/s 107/151CrPC h cHRIs 3 A o HEIISÌ 4
SIitiit 34et, 9lh{ h) hlRU )wcti dcdcllh 3iÌ chlý diRI lHR u/s 107/151 CrPC

ticiciet Hcn I Ylcf fàh P (1) Lalit Gupta S/o Dincsh Gupla R/o House

No30. Na)ak Chand Basti, Kotla Mubarakpur, New Delhi, age-36 years I

cfo) f ! i d RId el Blltlt fcbely) (1) Lalit Gupta S/o Dinesh Gupta R/o

Hlouse \o. C 330, Nanak Chand Basti, KotI Mubarakpur, New Delhi, age-36 years
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Firefox

District: SOUTH (DELH)

Date:

Entry Made For:

Officer
Rank / Name / PIS No. of Polico

19/10/2023

Act &

Section:

ASSISTANT SUB-INSIPECTOR/BRAUIMA NAND/28931973

Sr.No. Act
1

GD Type(s): Arrival ,

Information, Unclaimed Property ,
Property Deposited in

GD Brief :

Malkhana
GD Subject: i zitT U/S 66.1 (B) D.P. Act property deposited in

GENERAL DIARY

Malkhana

DELHI POLICE ACT 1978

P.S./Section:11AUZ KIIAS

IBY/SELF

Time:

qlT 1 packet, File cover
N-95 100 pis, fri
Adepter-6, -f-15,

17:10:16

SH HH4 f 47 ASIHY HC Pardeep no, 1115/SD
No. 1al o qH, Aurbindo Marg ygar E R 3TH V

NOTE: COMPUTER COPY

Section

http://cas.cctns.gov.in:8080/cctns/printGD.ht...

66(1)(B) /66(1)(B)

lefi 6, RHIG 57,rdt 3uSQUR 24, gRIA 39 Gist, ast s 3 packet, yG elt 1packet,

GDNo. 0087A

sol DNt gY AIIMS Gate
SH Ye R fyTG

ffcs 128eiocR 2 packet ( qH, S4R f 12 packet HH
t lte -6 erctFd -1 çeJSY-22, Data Cable -21,s -3, f yo aIGR qiy or 4 ASI Gyh HHH TT

Signature
ASSISTANT SUB-INSPECTOR /BRAHMA NAND/289319773
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Firefox

District: SOUTH(DELIH)

Date:

Entry Made For:

Officer:

21/10/2023

Rank/ Name/PIS No. of Police

GD Type(s): Arrival

Act &

Section:

ASSISTANT SUB-INSPECTOR /BRAUMA NAND/28931973

Sr.No. Act

GD Brief:

GENERAL DIARY

Malkhana

IBY/SELF

GD Subject: f zdaT U/S66.13 D.P, Act proporty doposited in

Malkhana

P.S./Section:liAUZ. KIIAS

DELHI POLICE ACT 1978

Timo:

NOTE: COMPUTER COPY

15:07:25

http://cas.cctns.Jov.in:8080/cctns/printGD,ht.

Information
,

Unclaimod Proporty , Proporty Doposited in

Section
66(1)(B)/66(1)(B)

GD No, 0072A

$H HH4 tfo 4 ASIHY HCPardeep no, 1115/SD slT Ot Y AIIMS Gate

No. 2 garc

Signature

ASSISTANT SUB-INSPECTOR/BRAHMA NAND/28931973
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Firefox

District: SOUTH (DELHI)

Date:

Entry Made For:

Officer:

30/10/2023

Rank / Name /PIS No. of Police

Act &

Section:

GENERAL DIARY

HEAD CONSTABLE /RAJESII KUMAR/ 28070081

GD Type(s): Arrival, Information

Sr.No. Act

PS./Section:HAUZ KHAS

Malkhana

Time:

GD Brief:

GD Subject: ayfl q ztI HRÍAr U/s 66. 1B DP Act. q zfta TAI

1- DELHI POLICE ACT 1978

21:30:01

NOTE: COMPUTER COPY

http://cas.cctns.gov.in:8080/cctns/printGD ht...

Unclaimed Property
,

Property Deposited in

Section
66(1)(B)/66(1)(B)

GD No. 0122A

3H U G 4 HC qH teIF RH Emergency duty G o OIATET U/s 66.1B DP

Act EIfR TI 3T ert patrolling 4 HC AIIMS Gate No. 142 R 4gt uai

with burnor, 1 4GI TAI, q Te A. 1 file cover dolphine 5 toc G 60 q, my clear

bag pkt 12 pcs, 1 qulity Speacks Dolphone 14 Pcs, 7 Pcs Black Dolphin Item F/S
Bag, Tootbrush 9 pcs, Almond oil irs pkt. 55pcs, 20 pcs child pad, 2 pkt mask, 3

Signature
HEAD CONSTABLE /RAJESH KUMAR/ 2807O081
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District:SOUTH (DELHI)

Date:

Entry Made For:

Officer:

31/10/2023

Rank/ Name /PIS No. of Police

Act &

Section:

GENERAL DIARY

ASSISTANT SUB-INSPECTOR / BRAHMA NND/ 28931973

Sr.No. Act

Malkhana

GD Brief:

GD Type(s): Arrival
,

Information, Unclaimed Property , Property Deposited in

P.S./Section:HAUZ KHAS

GD Subject: Arrival, information Action U/s 66 DP Act. q ifTA

1- DELHIPOLICE ACT 1978

Time: 16:35:37

qi by Self.

NOTE: COMPUTER COPY

http://cas.cctns.gov.in:8080/c

$H HY4 4 ASIHY HC Rajesh No. 1681/SD
o GqTs U/s 66.1B DP Act for TI 3IUT T

No.2 4E IEI Footpath YH YA Scooty NO. DL11ST

Section
66/66

GD No. 0081A

I YGT tR 4ASI sr oI URI T YIGN Jyrth Scooty U/s 66 DP act heul yf

I5 RHEmergency duty # G

r patrolling AIIMS Gate
3491, EN N0. 29013,CH NO.

Signature
ASSISTANT SUB-INSPECTOR /BRAHMA NAND/2893 1973
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1

FirerOX

1ojof 1

District:SOUTH (DELHI)

Date:

Entry Made For:

07/10/2023

Officer:
Rank / Name /PIS No. of Pollce

GD Type(s): Arrival

Malkhana

Act &

Section:

GENERAL DIARY

HEAD CONSTABLE /RAJESH KUMAR/ 28070081

Sr.No. Act

P.S./Sectlon:HAUZ KIIAS

GD Brief:

Time:

GD Subjcct: auel a ztellrlal U/s 66.1B DP Act. q eiHIUFII

4

1- DELHIPOLICE ACT 1978

17:30:40

Information Unclainmed Property

NOTE: COMPUTER COPY

Section

http://cas.cctns.gov.in:8080/cctns/printGD,ht.

66(1)(B) /66(1)(B)

GHT4 ŽIiIT -14 SHO HTãg FT 4 by Self.

3H H4 t HC4U HC Pardeep no. 1115/SD TeI5 R Emergency duty IG
aNd BrÁaTâ U/s 66.1B DP Act à aIfr FT 3IT tert patrolling H HC

AIIMS Gate No. 1 q8 E YC qR fq File Cover q pyt gar y VEI eT t yfH YT

GD No, 0099A

Proporty Doposited in

Hhc H y f 35 ar, 27 fer fA Cream Colour ât pyt â ur File Cover

150, 4 Chain File Cover, 4 Plastic H, 4 Steel faH, 5 Plastic flaH, 5 s

qsi Steel plate, 7 c-qs Steelpei, 1aIC, 1 Leo GoI AIH gYGÌ gh HHH

Signature
HEAD CONSTABLE /RAJESH KUMAR/ 28070081

24/01/24, 12:13 pm

7 ct,IZ:13 pm
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1 of 1

District: SOUTH (DELHI)

Date:

Entry Made For:

Officer:

02/12/2023

Rank /Name /PIS No. of Police

Act &

Section:

GENERAL DIARY

HEAD CONSTABLE /RAJESII KUMAR/ 28070081

Sr.No. Act

GD Type(s): Arrival
.

Information
,

Unclaimed Proporty, Property Deposited in

Malkhana

GD Brief

P.S./Section:HAUZ KHAS

Timo:

GD Subject: al zdI H1jar U/s 66,13B DP Act HIi aif HIATI

DELHIPOLICE ACT 1978

13:08:09

NOTE:COMPUTER COPY

Section

GD No. 0059A

66(1)(B)/66(1)(B)

gH WHN Es f 4 HC 4 HC Pradeep No, 1912/SD AlIMS Chocky u ej i tRrA

SIEUR-20, g-18, yt ate -02, ci q e-2+2, ¿tt rut a -10, uRUT t-6,
H-8, Be-8, -H-1, qc -8, SeT tci-18, HrgA AI hCR-10, GG AIt -45, 4-45, q

aft 1 HHT File Cover-130, sIÉT-3, H-15, al-10,te-5, t4-18, fe-3,
pel-7, te-23, ts-15, ee-10, HIgT -15, ifn Hef7-5, | -22, ar-10, H -18,
BAI-4, fEt -4,q -10, ad rd-5, st -8, ht-3, rc-2 4 gs HFG U/s 66.1B

Signature
HEAD CONSTABLE / RAJESH KUMAR/28070081

in

24/01/24, 12:13 p
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Firefox

Distriet SOUH(DELU)

Dat: 20/0/2023
intiy tade b

Rank Name / PIS No, ot olleo

Section:

GENERAL DIARY

ASSSTANTSUR-ANSPECOR SLAN RAM MRENA/ 28901352

SrNo. Act

Malkhana

GD YPes): Arrivnl ,
Intomation,Unclalmed Property Property Depositod in

GD Biet

"S/Sectlon:|AUZ KIIAS

GD Subject: av q U/S 66 DP, Act property depositod in

Malkhana

1- DELRPOLCEACT 1973

18:80:9

http://as.cetna.1ov.in:0080/cetns/ printGD.ht..

Section
66/66

CCTNS â IBY/SELF

FH HYTtASI 4U HG Pardeep no, 1115/SD ollOI NRI G gY AIIMS Gate

gate no. 1 qN petrolling d VE SE T „AIIMS Gate No.

NOTE: COMPUTER COPY

GD No. 0081A

lower- 60 piece,T-shirt half sleevo- 90 pieco, lower-35 pioco, Blel sit a T-shirt

200 piece, Mask- 200 piece, bartan bar soap - 5piece, c et smallsize 30

piece, I Mask- 16piece, YŠ tt T HgT -6 piece, Shampoo, oil - 48 piece,

colgate - 10 piece, Tooth brush- 12 piece, Toys - 8 piece, Cup plastic -2 piece,

Signature
ASSISTANT SUB-INSPECTOR /BISHAN RAM

MEENA/28961352

24/01/24, 12:
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Pirofox

DNtrlct: 80UTI(DELU)

Dato:

Entry Mado For:

Oflcor

01/11/2023

Rank / Namo / PIS No. of Pollco

Act &

Soctlon:

GD Typo(): Arrival, Information

GENERAL DIARY

ASSISTANT SUB-INSPECTOR /BISIUAN RAM M!BNA/ 28961352

Sr.No. Act.

Malkhana

GD Bricf

P.S./Soction:|AUZ, KIIAS

Malkhano

'Timo:

GD Subjoct: 9el q sue U/S 88 D.IP. Act proporty deposited in

DELIIPOLICE ACT 1978

NOTE:COMPUTER COPY

19:10:64

http://cas.cctns.gov.in:8080/cctns/printGI

Soction
66/66

Unclaimod Property ,
Proporty Deposited in

GD N. 0088A

SignatureASSISTANT SUB-INSPECTOR /BISHAN RAM
MEENA/28961352
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1 of 1

District:SOUTIH (DELI)

Date:

Entry Made For:

Oficer:

08/11/2023

Rank / Name PIS No, of Police

Act &

Section:

GD Type(s): Arrival ,
Infornation

GENERAL DIARY

ASSISTANT SB-INSPECTOR/BISUANRAM MEENA/28961352

Sr.No. Act

GD Brief:

PS./Section:|lAUZ KIIAS

Malkhana

Timo:

GD Subiect: q agcI EarU/s 66.13 DP ACt. giflct HAUIAI

by Self.

DELHIPOLICE ACT 1978

19:33:33

NOTE: COMPUTER COPY

http://cas.cctns.gov.in:8080/cctns/printGD,ht..

Unclaimed Proporty , Proporty Dopositod in

Section
66(1)(13)/Ge(1)(B)

F YTAASI 4T HC HC Rajesh NO. 1912/SD R rt Emergency duty
aI< rS e 4. 1 Aims Hospital ND. 4e VE VEIy Auto Driver aEi UST(5 Pessenger
EH R EI N fHo 47 ASI H Staff SI f fe Auto Driver Har HIY

aaeà riat U/s 66.1B DP Act r¢ ZHUI sr
Wj21743 Eng. J63742 d ort R HlgH Z3T Ì GyRh Auto

GD No, 0094A

SIG zfRH Auto l T H YI Musttin S/o Muktyar R/o D-123 Navjeevan Camp
kalikaji ND Age -30 yrs HoT g1 fret t q ITÌ Auto ohé t Doucument tar T f

aK <UH Auto 1 Ch.

U/s 66.1B DP act poiT

Signature

ASSISTANT SUB-INSPECTOR./ BISHAN RAM

MEENA/28961352

24/01/24, 12:13 pm
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District: SOUTH (DELU)

Dato:

Entry Made ror:

OMicer
Rank / Name / PIS No. of Pollce

Act &

Section:

13/11/2023

ASSISTANT SUB-INSPECTOR/DISIIANRAM MEENA/ 28961352

Sr.No. Act

GENERAL DIARY

GID Type(s): Arrival, Information.Unclaimed Property, Property Deposited in

Malkhana
GDSubjcct: 14l a zai 1darl U/s 66.1B DP Act, q aifd HetAI

1

GD Brief
:

r

P.S./Section:11AUZ KHAS

DELHIPOLICE ACT 1978

Time:

ATsi

15:52:20

NOTE:COMPUTER COPY

H H4u ) 47 ASI 4U HC Pardeep no. 1115/SD RI certEmergency duty <
U/s 66.1B DP Act gifr e1 3AI š

Section
66(1)(B)/66(1) (B)

u 47 ASI 34t5 fz stS 40,5 HFE 54,

9, uriš 4, U/s 66.1B DP act hsII gfet

GD No. 0067A

â t patrolling T ASI

3u 7, A peR 8, ySer 2, asfr fis
BIfr YTT 3I Td GIfa

Signature
ASSISTANT SUB-INSPECTOR / BISHAN RAM

MEENA/28961352
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TIrefox

Dlstret i0UTW (DELDD

Dato,

D1ypo()

t6/10/2093

Ronk/ Namo /PIS N) of Poliee

Sectlon
Sr.No Act

GENERAL DIARY

GD Brlof

ANSISTANT NU-INSPLCION /URDAN AM MIUNA/ 20991362

"A/iotlnAUZ KIAS

DELII POLICI! ACT1970

13P66A

Arrival, ntomnton ,
Unclomod

Malkhnn

NOTE:COMPUTER COPY

Soetion
60(1)(0)/o0(1)(3)

http//cnsctns.(gov,in:B0f0/cns/prinCD.h..

Cover plastic, 8 O1. Small Dibbi, 4 SLoolGlas5, 2 Y

Mag, 8+244¢ d, 4 dh, 3 Data Cablo, 15 Mask, 9
Plastic Dibbi,4 SLool SmallPlato t) U/s66.13 |DP act

GID N), 0061A

24 t 4) ASI 4 |1C Pardoopno, 1115/SD CH d Bm9rgoncy duty 4 4

Property ,
'ropnty Duposityd in

t 1Stool 'TiSfin, 2 Plastic
Pan Blue, 8 Tooth Brush, 5

AI yfa i dn ei I 3IUI

Signature
ASSISTANT SUB-INSPECTOR /BISIHAN RAM

MEENA/28961352
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District:SOUTH (DELH)

Date:

Entry MadePor:

Officer:
Rank /Name / PISNo. of Polico

20/12/2023

Act &

Section:

ASSISTANT SUB-INSPECTOR / BRAIMA NAND/28931973
GD Type(s): Arrival .

Information

Sr.No. Act

GENERAL DIARY

1

Malkhana

GD Brief:

P.S./Section:HAUZ KIHAS

"Time:

GD Subject: $tel U/S 66.1B DP Act property deposited in Malkhana

DELHI POLICEACT 1978

NOTE: COMPUTER COPY

16:47:24

Section

Unclaimed Property ,
Property Deposited in

http://cas.cctns.gov.in:8080/ cctns/printGD.ht.

66(1) (B) /66(1)(B)

$H HH q ot 4ASI H4 HC PRADEEP NO. 1115/SD e5qe qr te .2 Aiims Hospital ND, r yg EÍ VOTVS Vikeycolour black s Mt T 47 ASI T HY Staff 3y T a

GD No. 0100A

Emergency duty #
||st -R DL3SFM6341
qsIs fbff t

vehicle i U/s 66.1B DP act psslT yfH uryT 3tr g p ifg HIcgI fht T4TIGHIH ŽIcIi vlq SHO HIBg o srig T by Self.

SignatureASSISTANT SUB-INSPECTOR /BRAHMA NAND/28931973
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District SOUH (DELII1)

Date

Enty Made or

Ofice

?i/10/2023

Rank / Name / PIS No. of Police

GD Vpe(s)

Act &

Scction

ASSISTAVTSUB INSPECTOR / 31SIIAN RAM MEENA 28901352

Sr.No Act
1

GENERAL DIARY

(OD

GD Bief

down in Preventive Action, Departuro

GD Subject all a gur irfail U/S 107/151 CRP.CMieto

PS/Sectlon:|AUZ. KIIAS

OF

Aival Information, Povontivo Actto1

PROCEDRE, 1973

14:21:42

CRIMINAL

http://cas.cctns.gov.in:8080/cctns/printGD.ht..

Section
107/151

GD No. 0052A

Arrest/Apprehonsion/Bound

NOW OMPUTER COPY

R kb 3 ics 27/10/2023 h) ASI Hy gRI IC Pradoep No.1115/SD

Nnerganey/ Patrolling Ncar AlIMS Gate No 2 IoR al 3A H4 HY BRE

R 1 Sarifuddin S/o Jafar Ali lR/o juggi No. 182 Road No.8 Andrewn Ganj Delhi

2. Vishal Rao S/o Umesh Rao R/o HNo, 1380 Gautam Puri Badar Pur N. Delhi 3.

Jasbir Sngh S/o Kallu Singh R/o H.No. 131 Yusaf Sarai New Delhi BF4 UIt

No.1115/SD C Emergancy/Patrolling rt AIIMS Hospital Gate no.2, TRYET

R jth l eIfo I 4 ASI 3AIRIYINI enguiry q facts verify

) 3u-ít íš1chjkct dÈ , s 34lts sUi) h 4 ASI BRIE TCI5 HC Pradcep No.1115/SD

cd h fch:: 3i at oI yil AIG YoIS 1. Sarifuddin S/o Jafar Ali R/o juggi No.

182 Iko.t \o8 Andrewn Gani Delhi 2. Vishal Rao S/o Umesh Rao R/o H.No. 1380

Gauta Purn Badar Pur N. Dellhi 3. Jasbir Singh S/o Kallu Singh R/o H.No. 131

SJO id rhl deleIR Ds SIIO IgA Sr. Officers Ì Discuss h jPREVENTIVE

ACIO d 4ie:91 3R H| 1. Sariuddin S/o Jafar Ali R/o juggi No. 182 Road

No.8 Aidrewn Gan Delhi 2. Vishal Rao S/o Umesh Rao R/o H.No. 138o Gautam

Puri Baiar Pur N. Delhi 3. Jasbir Singh S/o Kallu Singh R/o ILNo. 131 Yusaf Sarai

jp 1 Sarituddin Sfo Jafar Ali R/o juggi No. 182 Road No.8 Andrown Ganj Delhi

2. Vishal Bao S/o Umesh Rao R/o li.No. 1380 Gautam IPuri Badar Pur N. Delhi 3.

Jasbir Sshgh S/o Kallu Singh R/o ILNo. 131 Yusaf Sarai New DolhifRyAN

Signature
ASSISTANT SUB-INSPECTOR / BISHANRAM

MEENA/28961352
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District SOUIH(DELi)

Date:

Entry Made or

Officer

18/ 10/2023

Rank / Name / PIS No. of Police

GD Type(s)

Act &

Section
Sr.No. Act

ASSISTANTSUB-INSIPECIOR /BRAUIMA NAND/ 28931973

1- CODE

GENERAL DIARY

GD Brief

PS/Section: lAUZ KUAS

GD Subject. l d ltI hlaiel U/S 107/151 CR.P.CA SUdI reyiR

Time:

PROCIDURE,1973

22:53:54

Arrival ,

Information ,

Preventive Action, Arrest/Apprehension/Bound
down in Preventive Action,Bandi

CRIMINAL.

P77cas.cctns.gov.in:8080/cctns/
printGD.htm...

http://cas.cctns.gov.in:8080/ cctns/printGD.ht.

tf4 Anoop Chand Gupta S/o Durga Prasad Gupta 4

Section
107/151

21 DD ENTRY MADE SELF

GD No. 0106A

HÍIH SIici hotGI gll $# cN q c5 18/10/2023 h 47 ASI 44 GHRIBT HC Rajesh No.
1912/SD Patrolling Near AIIMS Gate No 1 aro gIr I 3IT T 34+ HA EHRIG

Ht (1) Anoop Chand Gupta S/o Durga Prasad Gupta R/o Surya Vihar, Part 3,
Near Om Shanti Mandir, lFaridabad, Age- 26 Years, l 3G UIScI fRYGIR H AUT EI
ArYR Sidit $# yhlN o gHRIG 47 ASI 44 BTRI HC Rajesh No. 1912/SD tt
Patrolling el 44 AIIMS Hospital Gate no.1, e YEI a rar ot GI V OTst t fg

r l tià191 co ) Jt| I4 L| I< IIS Anoop Chand Gupta S/o Durga Prasad
Gupta R/o Surya Vihar, Part 3, Near Om Shanti Mandir, Faridabad, Age- 26

Years, Hil" dti t ul 4tIth 1Gt| ol 44 ASI A SHet Ten HC Rajesh No 1912/SD S E

THI4 gltlt <utf ¿í+ yf-ll4 SIO HIB ol l oFE PREVENTIVE ACTION

HIÈH Fà{ e yA) Ancop Chand Gupta S/o Durga Prasad Gupta R/o Surya Vihar,

Part 3, Near Om Shanti Mandir, Faridabad, Age- 26 Yoars, l MIR TE fabu reT

SHO HIE4 ) atelly , il SIIO HI64 A Sr. Officers Discuss H qI< H Anoop

Chand Cupta S/o Durga Prasad Gupla R/o Surya Vihar, Part 3, Near Om Shanti
Mandir, Iardabad, Age- 26 Years, fddlH u/s 107/151 CrPC f HRAIÉ 3J4H À

t ni y Anoop Chand Gupta S/o Durga Prasad Gupta R/o Surya Vihar,

Part 3, Ntar Om Shanti Mandir, laridabad, Age- 26 Years #1 AlIMS Hospital

KAdkt fa 14041 Anoop Chand Gupta S/o Durga Prasad Gupta R/o Surva Vihar.

Part 3, Near Oni Shanti Mandir, l'aridabad, Age- 26 Ycars i ot quà hcigRI
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Distrtet SOUIH(DEL)

ntiy lade

0tter:

tt/01/20g4

Rank Namo IS No. of llee

GW pe(s)

Act &

Section
SrNo Act

GD Brief:

r

ASSISIANT SU-INSPECIOR / URAUNA NAND/ PH93107a

GENERAL. DIARY
"9/NoctlonAUZ KUAS

qhcH ASI YEI

http/7 C0d00hA.(0vnit0H0/00l0s/printODhLm:

Arival, ntormtion
,

oontlve Aetlon,Arrost/Approhenston/Mounl
down in ovontivo Actton, landl

Soctlot
107/ 151

(QD No 0064A

FN RN 4ASI4A F4iat HC Rajesh No, 1912/SD VII led Govind Kumar

Sfo Sh. Subedar R/o l-16/124, Sangan Vihar, Iamdard Nngar, Now Dolhl, Ago:

NOTE: COMPUTER COPY

17.01.24 R Emergency Duty information vide DD No. 27 A rogording PCR Call

vide 24 A RT Hre q A qR HT I|C Rajosh No, 1912/SD aF Bl tot
Near Gate No. S, AlIMS Hospital Noar Raon Basora ygui E callor Govind Kumar

HTeT HHRI I Rs 3ir aRT T YIOR HH Govind Kumar S/o Sh. Subodar R/o

H-16/124, Sangam Vihar, Hamdard Nagar, Now Dolhi, Ago: 35 yrs * u/s 107/151

3IqRIT ER HOAT Y I THft Govind Kumar S/o Sh. Subodar R/o H-16/124, Sangamn

Vihar, Hamdard Nagar, New Delhi, Age: 35 yrs t GTHI Tl t i o1 9T TUIHE T
$afRar SHOYftui T I GÌ yafoH Govind Kumar S/o Sh. Subodar a1

Signaturo

ASSISTANT SUB-INSPECTOR/BRAHMA NAND/28931973
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District: SOUTH (DELHI)

Date:

Entry Made For:

Officer:

09/04/2024

Rank /Name / PIS No. of Police

Act &

Section:

SUB-INSPECTOR /BISHAN RAM MEENA/ 28961352

Sr.No. Act
1- CODE

GENERAL DIARY

GD Type(s): Arrival
,

Information
,

Preventive Action, Arrest/Apprehension/ Bound
down in Preventive Action,Bandi

GD Brief:

P.S./Section:HAUZ KHAS

GD Subject: ft q AI ArFAr HafT U/S 107/151 CRPC & 4t AIAA

OF

Time:

PROCEDURE, 1973

CRIMINAL

20:32:35

NOTE:COMPUTER COPY

http://cas.cctns.gov.in:808o/cctns/printGD.htrn.

Section
107/151

GD No. 0112A

H TY T 4 SI4U EHUE HC Pradeep No. 15/SD feT Ankit Chander
Gupta S/oSh. Durga Prasad U/s 107/151 Cr.PC 1ET fRYTR GNO AATI aAl
frat t RÈ feis 09.04.24 trt Emergency Duty 4 HC Pradeep No.

1115/SD area patrolling H EY aI Near GateNo. 1, AIIMS Hospital ygaT T GEI ÍS DT

TId gY 4 SI U HCPradeep 4ei YgaT YET qr4T fs q5 TEH TH Ankit Chander Gupta

pVHT I f 3N qRA YO qHt Ankit Chander Gupta S/o Sh. Durga Prasad
R/o Gali NO. 03 Secter 19 Suriya Vihar Faridabad HR,Age: 31Yrs U/s 107/151

3J4RIg R HOGII e I Ht Ankit Chander Gupta S/o Sh. Durga Prasad R/o Gali
NO. 03 Secter 19 Suriya Vihar Faridabad HR,Age: 31Yrsft uHI Ift ft T GÌ

Signature
SUB-INSPECTOR/ BISHAN RAM MEENA/28961352

25/04/24, 7:27 pm
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District:SOUTH (DELHI)

Date:

Entry Made For:

Oficer:

17/4/2024

Rank f Name / PIS No.of Police

At &

Section:

GENERAL DIARY

ASSISTANT SUB-INSPECTOR / PARDEEP KUMAR/ 23011124

SrNo. Act

GD Bríef
:

PS /Section HAUZ KHAS

Time.

GD Type(s): Arival
, nforration, Preentive Action,ArTest/Appretensirn/Brrd

GD Subject áPAU/s 107/51 CrPC ASEM

COURI

down in Preventive Actúon

http/fcasctns gnÍneBfcctrs

t4 291

1- CoDE OF CRIMINAL
PROCEDURE,973

NOTE:COMPUTER COPY

Section
10T/151

Gp So. E2A

ASI B/ PP AIIMS ŠErerganc DutyRaHAsi E Ct Vinod Kumar

NO353/SD Emergency duty petroling 2 A

3Ä Gate No.1 Near Matro

Kumar S/oSh Rajnath sao R/o Malwa, post- Jogípur, Distt. Nalanda, Bihar, age

Z PesnÍSSIOA ACP HK HZA TA fa f8a iE U/S 107/151 Crpc RI KART

Paínath sao R/o Malwa, post- Jogípur, Distt. Nalanda, Bihar, age27 yrs rR D1

Signature

ASSISTANT SUB-INSPECTOR / PARDEEP
KUMAR/28011124

2
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District: SOUTH (DELHI)

Date:

Entry Made For:

04/04/2024

Officer:
Rank /Name /PIS No. of Pollce

Act &

SUB-INSPECTOR / BISHAN RAM MEENA/ 28961352

Section:
Sr.No. Act

1- CODE

GENERAL DIARY

GD Type(s): Arrival, Information, Preventive Action, Arrest/Apprehension/Bound

GD Brief:

P.S./Section:HAUZ KHAS

GD Subject: arqfi g frr foH U/s 107/151 CrPC 4 t zA1AA

OF

Time:

PROCEDURE, 1973

down in Preventive Actíon, Bandi

21:06:37

CRIMINAL

http://cas.cctns.gov.in:8080/cctns/prin

SHOH8A I 4dG TTIby self.

NOTE: COMPUTER COPY

Section
107/151

GDNo. 0121A

fa 47 SI H4 gTRII HC Pradeep No. 1115/SD Emergency duty AIIMS
Chowky yg r 47 SI Vide DD No 35A fA ioI New RAK OPD Near
Lift No.17& 18 AlIMS Hospital, N.D e q GII ath t fis GH ef q fts te t

RHai H GT E <uT Nitin Panwar s/o Jasbir Singh R/o Mohiuddinpur,
Saharanpur, Dhorala, Uttarpuradesh, Age- 29 Years H1T TGTT FHT qK HT SI By

Phone HTH EATA Y SHO HEA O) 4AAIRT rat qe Discuss Senior Oficer aríaIát U/s
107/151 CrPC JHG À t rÈI GUrŽI ) T7 SIÀ gut Nitin Panwar S/o Jasbir Singh

qfkar o q H OI HROTHospítal Medical Examination hI4T TUT qqG

Signature
SUB-INSPECTOR/ BISHAN RAM MEENA/28961352

25/04
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District:SOUTH (DELHI)

Date:

Entry Made For:

Oficer:

05/04/2024

Rank /Name /PIS No. of Police

Act &

Section:

R

ASSISTANT SUB-INSPECTOR /PARDEEP

Sr.No. Act
1- CODE

GDBrief:

GENERAL DIARY

GD Type(s): Arrival
,

Information, Preventive Action

PROCEDURE, 1973

P.S./Section:HAUZ KHAS

down in Preventive Action,Bandi
GD Subject: qyt T JAGI fArH T U/S 107/151 CRPC & art 3aTelt

Time:

OF CRIMINAL

ASI44 HC Rajesh ai YU YET

Safdarjung Hospital New

Badayun, UP Age 26 Years

21:47:32

NOTE: COMPUTER COPY

http://cas.cctns.gov.in:8080/cctns/printGD.htm..

KUMAR/ 28011124

Section
107/151

A TYG 47 ASI 3TRI HCRajesh No. 1912/SD > rA yH Pushpinder S/o
Sh. Man Singh t U/s 107/151 Cr.PC + 3T frFR oro AIT šI EIGIT fARY 5H R

Rs 05.04.24 t er Emergency Duty 44 HC Rajesh No. 1912/SD area

patrolling t Y 4oT Near Gate No.

GDNo. 0110A

Arrest/Apprehension/Bound

os R RI T YIoR YHt Pushpinder S/o Sh. Man Singh R/o Shop 18, Gate No 2,

Delhi, Perm. Add: Village Bagajeba, Tehsil Bisoli,

U/s 107/151 CrPC T IST fRYAR fhaT TT fRY

YT o y# TEH H Pushpinder S/o Sh. Man Singh

S/oSh. Man Singh R/o Shop 18, Gate No 2, Safdarjung Hospital New Delhi, Perm.

Add: Village Bagajeba, Tehsil Bisoli, Badayun, UP Age 26 Years f GHT GIft ft t

Signature
ASSISTANT SUB-INSPECTOR /PARDEEP

KUMAR/28011124
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District: SOUTH (DELHI)

Dato:

Entry Made For:

Officer:

21/02/2024

Rank/ Namo /PIS No, of Polico

Act &

Section:
Sr.No. Act

GENERAL DIARY

ASSISTANT SUB-1NSPECIOR /BRALIMA NAND/ 28931973

1- CODE

P.S./Soctlon:llAUZ KILAS

GD Brief:

'Tlmo:

GD Type(s): Arrival
,

Information Provontvo Actlon
, Arrost/Approhonsion/:ound

GD Subject: vt a FUIHLÍUTU/s 107/151CR.P.C 4 yrTAr PRvr

OF

down in Proventivo Action,Bandi

PROCEDURE, 1973

18:27:38

yH and bandi havalat

http://cns.cctns.gov.in:8080/cctns/printGD,htrm..

CRIMINAL

Section
107/151

GD N0. 0090A

GifA ŽIeiI p-RT ZT SH R R f ic5 18/10/2023 HT ASI4 ARIE HC Rajesh No.

1912/SD ARH Patrolling Near AIIMS Gate No 1 ro BIfR T 3T4T T 34 Te ERIE

Ht Jahid S/o Rajbahadur R/o Village- Varik Pur Post Dhangarhwa, Dhangarwa

Siddharth Nagar UP Age- 21 Years, BFT GIsGTT ARR FRO GIA Ir BeIGT H
HOTR f g4RI 47 ASI H4 SRet HC Rajesh No. 1912/SD Patrolling prt HH4

oifrT Ft t g IH YT AI< YBT Jahid S/o Rajbahadur R/o Village- Varik Pur Post

Dhangarhwa, Dhangarwa Siddharth Nagar UP Age- 21 Years, Ho4 gl
I Gt 3q6

rSH O 47 ASI BYRTST FEI5 HC Rajesh No 1912/SD ft H¢e OIg fb4T I ft ifet i

2fas HIA SHO HES I 4deI -at PREVENTIVE ACTION 3T¢9T fe3R TH
Jahid S/o Rajbahadur R/o Village- Varik Pur Post Dhangarhwa, Dhangarwa

Siddharth Nagar UP Age- 21Years, t frRYR AÌ fhyt I A TE fft a 34RrY h

oÌ SHO HIEG Sr. Officers Discuss h qc HHH Jahid S/o Rajbahadur R/o

Village- Varik Pur Post Dhangarhwa, Dhangarwa Siddharth Nagar UP Age- 21

Years, f5 u/s 107/151CrPC RAT 3JHG AT ET | G 4H ASI Hft 3r6

Rajbahadur R/o Village- Varik Pur Post Dhangarhwa, Dhangarwa Siddharth

Nagar UP Age- 21Years AIIMS Hospital # fšoe HAIEuT HAR ttI I R

Rajbahadur R/o Village- Varik Pur Post Dhangarhwa, Dhangarwa Siddharth

Nagar UP Age- 21 Years ut ufR HGRI SEM/SD 3EIcIG fhe gàI I HIH

25/04/24, 7:32 p
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District: SOUTH (DELHI)

Date: 21/02/2024

Entry Mlade For :

Rank /Name / PIS No. of Police Officer:

GENERAL DARY

Act & Section:

ASSISTANT SUB-INSPECTOR/BRAHMA NAND' 2393I973

Sr.No. Act

P.S/Section: HAUZ KHAS

GD Brief :

Time:

GD Type(s) : Arival
, Information, Preventive Action. Property Deposited n Maikhna

GD Subject: qyftq 3AGIÞrÉAtUs 66.1B DP Act TfTd HITdF

1- DELHI POLICE ACT 1978

19:00:01

NOTE: COMPUTER COPY

SdlHGCCTNS TS IBY/SELF

Section

GDNo: 14A

66(1XB)

MytciteG JAI H HI4H 4 ASI 44 HC Pardeep no. IlIS/SD AHOI RiRd g{ AIMS

STEEL BARTAN 43, FILE COVER PLASTIC 230.MAGGE PLASTIC05.COLGAIE BRUSH

20,KANGHE 20,PURSE 07ATM COVER 07LADIES PAD 08.PLASTIC SAMMAN IOEARPHONE

LEAD 30,PEN 50,MASK 100, OIL SISHI 14BATH SOAP 12, Ni¢ V A qH ASE

Signature

ASSISTANT SUB-NSPECTOR / BRAHMA NAND239SI97S
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District: SOUTH(DELHI)

Date:

Entry Made For:

17/04/2024

Rank / Name / PIS No. of Police OffMeer :

GENERAL DIARY

Act & Section:

Sr.No. Act

ASSISTANT SUB-INSPECTOR
/PARDEEP KUMAR/ 28011124

P.S./Section: HAUZ KHAS

GD Brief:

Time:

1- DELHI POLICE ACT 1978

GD Type(s) : Arrival ,
Information, Unclaimed Property ,

Property Deposited in MalkhanaGD Subject: iqGI U/S 66.1 B DP ACTTHIG Gtftai HCTYII

13:40:26

NOTE: COMPUTER COPY

http:/cas.cctns.gov.in:8080/cctns/printGD.htm?gdNo-&stov=A5.

Section
66(1XB)y66(1)(B)

GD No,. : 0054A

HHY GG f HA ASI qH ct vinod no 353 /SD R emergency duty RT GT
aiims hospital 4 |GI R POOTPATH A SUBWAY YH 3T G IE

footpath BErAT3RGaltA4I THH articles o list fiRE Gi, G 3H YOrR :-TOOTH
BRUSH 36 PIC, KNIFE 10PIC, KANGH 12 PCPLASTIC BOTTLE 6 PIC STEEL SPON 18 PIC
LOKES 20PIC, SENITIZER 12 PICTEA CHALNI 12 PIC, FILE COVER PLATIC BIG 117 PIC
FILE COVER 142 PIC, COLGATE 12 PIC, FILE COVER LETHER TYPE 14PIC, MAST 4 PKT,
TOYES SMALL 12 PIC TEA PATILLA 2 PIC TEA CHALNI 15 PIC AIR PHONE LED 18 PlC,
EXTANTION MOBLIE LED 18 PIC, SHAMPO0 POUCH 14 PIC, PEN WALL 3 PKT, MUGPLASTIC6 PIC, DIPPER 4 PKT, EAR LED 15 PICTOYES CAR SPIC, G 34RIG HIH U/S

ASSISTANT SUB-INSPECTOR/PARDEEP

gate no |qu toyes

Signature
KUMAR/28011|24

25/04/2024. 8:0 PI
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GD Ri:

NOTE: OONPUTERCOPY

GENERAL DIARY

SignstureHEAD CONSTABLE /RAJENDER PRASAD200S4
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(GENERAL DIARY

Arhat, htemtie,ttinnt Itvywy Huywty Iywitet in Malkhana, beparture

NOTE: OMPUTERCOPY

Setiou

SHAREE, Nt Shit Any Chand Gupta So Dunga Das Gupa RII

Siguature
HEAD CONSTABLs/BALIWANT SINGWAS07396

23/0-4/2024, 8:|| PNI
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No.

OFFICE OF THE DY, COMMISSIONER OF POLICE, 80UTH DISTT, DELHI
Hauz Khas, New Delhi-110016., Telephone/Fax No.011-26867955,

No.

In light of the anti-encroachment drives being carried out by MCD and other
civic agencics to clear encroachments from public spaces, roads, footpaths and other
public properties, it has become imperative to address the challenge of re-encroachment
on these sites, which undermines these efforts.

Al SHOs/SD

Email: dep-south-dk@nic.in
SO/DCP/SD,dated Delhi, the.

Hence, all SHOs are hereby directed to ensure that these areas remain free of

encroachments. Regular patrolling and surveillance over these areas be maintained,
possibly assigning dedicated teams to monitor any attempts of encroachment.To
Collaborate with civic bodies for continuous exchange of intelligence and action plans to

address potential re-encroachment activities effectively. All SHOS are further directed to

take immediate action against any violations in order to keep public spaces accessible

and safe.

Copy to:

ORDER

Non-compliance wil1 be viewed seriously.

Mou-4o64

2024

_SO/DCP/SD, dated Delhi, the

1. SOs to Addl. DCP-I & II/SD for information.

2. AllSDPOs/SD for compliance.

(ANKITCHAUHAN) IPS
DY, COMMISSIONER OF POLICE

SOUTH - DISTRICT, DELHI

2024

24
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No.

OFFICE OF THE DY,COMMISBIONER OF POLICE, 90UTIH DIATT, DEL)liouz Klhan, New Delll UO016, Telephone/ l'axNo,0||-20867955,

All ACsP/SD

In order to prevent re-cncronchment on public spaces, it is inevítable thatregular patrolling and surveillance over the areO8 recently cleared from encroachmentbe carricd out.

AIl SHOs/SD

Eoall: dlep-nouth-dlonie.in
H0/DCP/8D, dated Delhl, the

Hence, all ACsP and all SHOs arc hercby adviscd to constitute dedícatedteams in their respcctive sub-divisions/ policestations to maintain vigilance and to takeproactive mcasures to prevent any unauthorizcd cncroachmcnt on public spaces. All
are further advised to make collaboration with civic bodics for perernnial reciprocal ofintelligence and action plans toaddrcss potential thrcat of re-cncroachment activitieseffectively. Moreover, immediate action against any contravcntions of law i.e reencroachment, illegal vending and obstruction of public spaccs be taken.

No. 5So4--4

ADVISORY

Copy to:

2024

_SO/DCP/SD, dated Delhi, the

1. SOsto Addl,. DCP-I & II/SD for information.

(ANKITICHAUHAN)
IPSDY.COMMISSIONER OF POLICE

SOUTH - DISTRICT, DELHI
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OFFICE OF THE DY. COMMISSIONER OF POLICE, SOUTHDISTT, DELH
Hauz Khas, New Delhi-110016, Telephone/Fax No.011-26867955,

Email: dcp-south-dl@nic.in

In order to address the issue of encroachment, whích is major hindrance to

emergency vehicles, patients and other stakeholders for smooth movement around

AIMS hospital, it has become imperative to take immediate action to remove all

encroachments from the area adjoining AIIMS hospital.

ORDER

Hence, ACP/Hauz Khas and SHO/Hauz Khas are hereby directed to ensure

that all illegal vendors, hawkers and any other encroachers and their encroachments

are promptly removed from the pavements and other designated areas around AIIMS

hospital. Moreover, SHO/Hauz Khas is directed to coordinate with the concerned civic

authorities to conduct a comprehensive encroachment removal drive in the specified

area, to take necessary measures to prevent any further encroachment in the said area

and to maintain regular vigilance to ensure compliance with this order.

A compliance report detailing the actions taken, along with before and after

photographs of the area be sent to this office within 02 days, positively.

Non-compliance will be viewed seriously.

No. 5@8
Copy to:

So/DCP/SD, dated Delhi, the

1. ACP/Hauz Khas to ensure compliance.

(ANKIT CHAUHAN) IPS
DY. COMMISSIONER OF POLICE

SOUTH - DISTRCT,DELHI

2. SHO/Hauz Khas to ensure compliance.

3. SOs to Add1. DCP& II/SD for information.
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